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Petitioner Kar@ Ram I‘bena hﬁl¢= filed this Contempt
Petvition unﬁer section 12 8nd 20 of the Contempt of Court
Act, 1971, re2d with the section 17 of the Administrative -
Tribunéle Act, 1985, stating therein that by not following
the specific obuervations/airections of this Tribumdl in -

OA Nb. 415/95 de01ded on 28-9-95, the recpondent has

- cemmitted contempt of c@urt.

2. We have heard the ledrned councel for the petitioner

and have gone through the records,

3. In the afores3id OA; there was 38 Jirection for conei-
deration of the represeﬁtation sympithetiéally;,keeping

in view the facts ard c1rcum°tanceu of the applicant's case
for promotion and the 1nstructions ﬂontain»d in the anartment
of Persennel and Training oM No 360”6/3/85-Estt (sc'r) dated
24-6-5, The transfer order dated 3-11-95 AnnerureaCPVB

shows that the rerondnnt had considered the petitioner §~W;w

representatien and found that there has keen no ﬂiqcrimlnﬂtlon

C}ﬁjLN or v1olation of the instruction= containeﬂ in the aforeﬂaid
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Memo d2ted 24-6-1985, Since no vacancjes wers available
at the stition for which the petitioner had given his

choice, it was not possible to 3céeé1é to his request,

- (A . the respondent ' has élready considered the case

érrid the directien was essentisally for canﬂlﬂerati@p/ '

we do net fimd any wilful disobedience of ‘the directions

of the Trlbunal This Contempt Retition is, therefore,
dismissed.,
A) - Clps -
(0. P.Shatma) - ' (Gepal Krishn®)
“Member (Admv) "Vice-Chairman



